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Shrimati  Savitrl Nigam: While
replying to a supplementary by
Mr. Samantha, the Minister mentioned
that the Naga rcbels were not only
misguiding the people, but also they
have written letters to the voters not
to vote. May I know how many such
people who were going around mis-
guiding the people were arrested by
the Government?

Mr. Speaker: He has answered it
already.

Shri Dinesh Singh: I said, we have
not arrested.

Shri P. C. Borooali: From the pace
of military preparation that of Naga
hostiles are carrying on with the help
of the Chinese and Pakistanis and in
view of their taking recourse to firing
on voters going to the polls, do the
Government think that a large
number of Naga hostiles are not in
favour of continuing any negotiations
for a settlement within the frame-
work of the Indian Constitution? May
I know what drastic steps Govein-
ment propose to take to put down the
activities of the Naga hostiles?

Shri Dinesh Singh: No, sir; it is
not the assessment of the Government
that a large number of people do not
want a peaceful solution, On the
other hand, we fee] that a large
number of people do want a peaceful
solution.
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The Minister of External Affairs
(Shri Swaran Singh): (a) and (b).
Yes, Sir.

(¢) We were naturally surprised at
Mr. McNamara's statement and took
up the matter with U.S. Authorities
in Washington and with U.S. Ambas-
sador in New Delhi.

We consider that the views expres-
sed by the U.S. Defence Secretary are
his personal views and not the views
of the U.S. Government.
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Shri Swaran Singh: With regard to
the two points mentioned in (a) and
(b), I have clarified the position that
he did make that statement and we
took up the matter with him. I could
not follow the hon. member. Is he
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suggesting anything beyond what is
mentioned in (a) and (b) of his ques-
tion?

oY fagwee sam: <5 # 9z w7
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ST o SHAE) g Hy Far 9i7-
fwar @ 7

Shri Swaran Singh: I do not accept
the presumption upon which the
question is based. We have no infor-
mation that there was any hand of any
foreign power in this unfortunate con-
flict betwecn the two countries.

Shri P. C. Borooah: Do Govern-
ment agree with the view expressed
by the U.S. Defence Secretary :hat the
only basis of re ationship of Pakistan
with China is Pakistan's dispute with
India on the Kashmir issue; if so, may
I know what steps Governmcnt have
taken to dispel this idea from thz mind
of the U.S. Government?

shri Swaran Singh: W> da rot ac-
cept any such view and, as I have said
on all these issues, wh'n we took it u»
with the U.S. Government we cam- to
the conclusion that this is not the
U.S. Government’s view,

Shri P. C, Borooah: ] want 19 know
what stcps Government have tak-n to
dispel this idea from the mind of the
U.S. Government.

Shri Swaran Singh: The statements
that arc made here, on th-~ floor of
this House and also outside, are the
greatest contradiction of anv  such
feeling that might prevall anywhere.

Dr. Ranen Sen: Sir, a little while
ago the hon. Minister said that Mr.
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McNamara made this statement on his
own and it was not the view of the
U.S. Government.

Shri Shinkere:
consider, he said.

That is what we

Dr. Ranen Sen; Then he said, after
making enquiries from the U.S. Gov-
ernment he got the impression or the
Ministry of External Affairs got the
impression that that was not the view
of the U.S, Government. May I know,
when this Government got this im-
pression, did the Govermment make
positive enquiries from the U.S. Gov-
ernment to know what was their re-
action to the statement made by Mr.
McNamara?

Shri Swaran Singb: The reaction
was what was conveyed to us, that
they accept tirat India s a secular
¢ountry and there is no question of
any conflict between Hindus and Mus-
lims being the main cause of conflict
between India anq Pakistan.

Shri Harish Chandra Mathur: There
arc two questions pertaining to this.
May I know whether the U.S. Govern-
ment has made it absolutely clear to
them that it was not because of their
pressurc but becauze -of our own
free wi'l that the cessation of hostili-
tirs was there and that this vitiating
view about the Hindu-Muslim busi-
ness, which is not only the individual
McNamara view but the view that is
p-~valent there—is the view which is
b ing given all the colour, whereas
the U.S. Gov-rnment's c'ear view is
just to the contrary?

Shri Swaran Singh: The US. Gov-
ernm-nt knows fully well that there
was not question of exercise of any
pressur? on us in the matter of econo-
mic aid, and we on our side have
n~ver been influenced by any such
consideration. At the time when the
conflict ended, as the House knows,
there were proposals made by the, ...
(Interruptions). We know, we res-
ponded to the call of the Secretary-
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General and of the Security Council
for ending hostilities, and this pgjnt
that was expresseq here, we have véry
stropgly told them that this is unfoun-
ded and it is not correct. On the other
issue, I have already ventured to point
out that the real conflict between India
and Pakistan js not the conflict bet-
ween Hindus and Muslims as was
sought to be projected in the state-
ment to which reference has been
made in part (a) of the question, We
have oursclves explained the thing
quite categorically and clearly and
the U.S. Government represcntatives
also have accepted the view that they
accept that India is a secular country
and there is no question of any con-
flict between Hindus and Muslims.

Shri Harish Chandra Mathur: Mr.
Speaker, Mr. McNamara is not a
private individual. 'When the question
of military pressure arises, he has
given this evidence as Secretary for
Defence. Jeet us understand it, There-
fore, the Government of USA owes an
explanation and &n apology to this
house and to this country. May I
know whether in response to our rais-
ing this matter they have clearly re-
pudiated? it What their general view
formerly was—is another matter. Mr.
McNamara as Defence Secretary has
said this before a Committee of the
Senate. And you from this Govern-
ment have taken up this matter with
the US Government. On both ques-
tions or views may we know whether,
in response to what you have stated,
the Government of USA have express-
ed their regret, and have given an
explanation regarding both the issues?
What have they to say? '

Shri Swaran Singh: When we took
it up with the Government there,
their Deputy Assistant Secretary said
that they will accept the view that
India was an entirely secular country.
In a matter like this.... (Interrup-
tions) ‘

An hon. Member:
question.

Shri Swaran Singh: It shouuld be
appreciated that this was a. certain

That is not the
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interpretation that one of the mem-
bers of their Government put to his-

torical events, which we strongly
reject ang repudiate. We have ex-
pressed our viewpoint, After an offi-

cial of their Government had convey-
ed to us the view that they have about
the Indian attitude, I think we should
leave the matter at that, because I do
not think we can expect they will
formally repudiate such a statement.

Shri Hari Vishna Xamath: Has
any serious assessment been made
to what extent this sta‘ement repre-
sents a high-level ignoranc~ in official
circles in the United Stafes and to
what extent the inefficiency and ine-
effectivily of our Embassy and Mis-
sions in the United States in the field
of public relations. publicity and pro-
paganda, as compared to the Pakistani
efforts, is a contributory factor?

Shri Swaran Singh: I do not think
that publicity effort or propaganda has
got much to do with it. They have got
a Mission here and we have rot a Mis-
sion in the United States. We are con-
stantly in touch with each other and
we convey our views. I myself took
it up with the United States Ambassa-
dor and he told me quite clearly that
this view is not the view of the United
States Government.

Shri Ranga: The American publicity
offices established in India are impres-
sing upon us the important role that
Mr. McNamara plays in the American
Government. The Span magazine has
recently published his biograohical
sketch, appreciating the role played
by him, Tn the light of it, is it tenable
for the Government to consider his
statement in such a non-serious fash-
jon as they seem to have done? Have
the Government taken any special
steps, through their Ambassador and
otherwise, to approach the President
of Amnterican, Mr. Johnson, and make
him aware of the strong resentment
felt by the Government of India, and
try to elicit any assuaging expression
from him to indicate that the United
States Government would change
their attitude, would change their view
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on this matter and try not to insult
India in this fashion?

Shri Swaran Singh: I would like to
assure the hon. Member and the H
that we do consider it as a very serious
matter and we attach very great im-
portance to it. It is for this reason that
I myself sent for the United States
Ambassador and had a very frank
talk with him. After his assurance
that this was not the view of the Uni-
ted States Government....

Shri Ranga: What about the US

President?

Shri Swaran Singh: I do not recol-
lect taking up this matter with the
United States President. Anyhow, it is
a suggestion for action.

Dr. L, M. Singhvi: May I know, in
the first place, whether the Govern-
ment or its envoys have made any
specific effort to re-educate Mr.
McNamara about his view that this
was a Hindu-Muslim conflict? Was
this taken up with him, in view of the
fact that he holds a high and responsi-
ble office in the United States Gov-
ernment? The second question is one
of fact, and the statement relates to
actual pressure having been applied by
the United States Government and that
pressure constituting the only factor
which brought about this settlement.
The Government must elucidate a
very categorical clarification from the
United States Government and then
come to this House.

Shri Swaran Singh: I am not able
to say as to whether this matter was
taken up with Mr. McNamara per-
sonally. I will check that up. I do not
want to make a statement without any
information.

Dr. L. M. Singhvi: It should have
been done.

Shri Swaran Singh: Yes. As to this
pressure, we know fully well and they
also know, although he said so, that
it is & fact that there was no question
of any economic pressure.
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Shri P. Venkatasubbaiah: In view of
they deep resentment of the remarks
matle by a responsible minister, like
the Minister of Defence, Mr. Mc-
Namara, may I know whether this
Government proposes to take up the
matter and impress upon the US Gov-
ernment to come out with an open
repudiation saying that that is not the
view of the American Government and
that it is only his personal view?

Shri Swaran Singh: I also share the
resentment which has been mentioned
by the hon.Member. We have already
taken that up. The second partis a
suggestion for action. We shall con-
sider that also.

Dr, L. M. Singhvi:
should be taken up again.
ineffective so far.

ofY Taarw fag : 3av fadw 54t
™ WA T i ofata
G FAAF X TTAAAT 0097 £ AT
TAOF FgaT & 7 @@ RIAAW
fagw wat ®rE F4Y faater dw w37 fv
oY aF TUF g% 4 HHOET ¥ KIS
Ty fgar § 7
Shri swmn Singh: Tt is too general
a statement, I do not think the United

States says everything that Pakistan
wants it to say.

It should be
It has been

Shri Hem Barua: From our side the
defence of our territorial integrity
against the Pakistani aggression of

. 1965 was a national effort but do not

Government think that from what the
Pakistani leaders, including President
Ayub Khan and Mr.  Bhutto, have
said—they have made statements
against the Hindus of India—judging
from the statements made by the
Pakistani leaders periodically against
the Hindus of India, this aggression
by Pakistan during 1965 of India was
nothing but a communal affair from
their side?

Shri Tyagi: ‘Supported by Patton
tanks. ’

Shrl Swaran Singh: It was an act
of aggression and the communal
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frenzy also was raised by the Pakistani
leuders to infuriate their masses. We
are fully ious of this pt of
jehand and the like which the Pakis-
tani leaders raised on that occasion. It
was by our deturmination and urge to
highlight our unity and our secular
character thst we could face this
successiully as, I Lave no Jdoubt, we
faced it successfully on the last occa-
si0n.

Widening of Kasur Nallah by
Pakistan
+
*574. Shri Vishwa Nath Pandey:
Shri Hukam Chand
Kachhavajya:
Shri Raghunath Singh:
Shri D, C. Sharma:

Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Pakis-
tan is widening Kasur Nallah which
flows into Pakistan from India and
runs along the border on Pakistan
side and is also raising the height of
its banks; and

(b) if so, the reaction of Govern-
ment thereto?

The Minister of State in the Minmis-
try of Defence (Shri A. M. Thomas):
(a) and (b). Pakistan is carrying out
improvements and construction work
to enhance the utility of the Kasur
Nallah from the military point of
view. Government have taken note
of this development.

o) fasrrq aroRw ;. WA wgRy

& marar § f& dfas gfewor ¥
afyETa I@ MY B DIy T @
g ot @1 @ g 1 & vy argan g
f& s WG FT qEATT gt @ aa
| FG OR ¥ @ew ¥ WY
qfrmradiz fogmra § g amer
g1 a1, &fe g1 a1 & aar gwr ar ?
The Minister of Defence (Shri Y.
B. Chavan): What exactly the agree-
ment was, I have no information about

that. Naturally, we have taken note
of the latest developments from the
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military point of view and it is on
thig basis that this particular infor-
mation has been given, We have
taken note of the widening of Kasur
Nallah, Also, there is a possibility of
development of a parallel road along
with that and we have certainly taken.
note of that. .

ot fera qedT R A
w1 gaf Aga wi@ sk arfs-
wa A & fag g, Wi & fag
g T faww e @@ @
& st wigar g f wfaw @
T A Fa F AT FT W § WK
w7 § g wale wgea & @A
yIM AR T T @R
T 7 @& qvaeg X N ag aqnar
g fs 9w & qrg Az forg TR 6T
fear mar &, & STa1 atgat § &

aifswra aweie 3 aqr wfefxar
ge?
waR wgEw - Ae ad faw

fear & , IR FgT § “THA M

Shri Y. B. Chavan: We have
noticed this latest development after
the cessation of hostilities last year.
This is the latest development.

st gER AR wEEw o AWl
Tl wgiea d  wiar (& afeera
FEAL 4B % aT & WY § )
wmr ag Q17 et § fF s@q  a%%
qIAT qrew #< faar § AR 9Ed
3Iq 8a ¥ dftF doifar WY s @l
g ! afz g, @ 34 dwfat 51 3w
T g A W rw wg A F  feE
ut fwe F1E T JaTh Fow@h g
fora® g W 97 gw g7 nfewa
T FTGAT TS
Shri Y. B. Chavan: I have said

that we have taken nofe of this and
we have also to make a preparation.





